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(a) whether an Indonesian  trade 
-delegation is likely to visit India to 
-explore trade  prospects  under  the 
recent credit of Rs. 1 crores; and

(b) if so, when the delegation  is 
likely to visit the country?

The Minister of Commerce (Shri 
Dlnesh Singh):  (a)  No official trade
delegation is likely to visit India in 
the near future.

(b) Does not arise.

Movement of Iron ore from Bailadila 
Mines

611. Shri P. K. Deo:
Shri K. P. Singh Deo:
Shri Dhirendranath:

Will the  Minister of Steel,  Mines 
and Metals be pleased to state:

(a) whether there has been  any 
movement of iron ore from the Baila­
dila mines to the port; and

(b) if not, the time by which  the 
movement is likely to take place?

The Minister of State In the Minis­
try of Steel, Mines and Metals (Shri 
P. C. Sethi): (a) Float oi'c from Baila­
dila mines manually has started mov­
ing to the port from 6th May, 1967. 
In addition, movement of ore from the 
mechanised mine now under construc­
tion is expected to commence towards 
the end of this year.

(b) Does not arise.

Pig Iron Projects in Goa

612.  Shri Sequeira: Will tbe Minis- 
Ut of  Steel, Mines and Metals be
pleased to state:

(a) the Pig Iron Projects licensed 
for setting up in Goa and the capacity 
ot each with dates when licensed;

(b) whether some  such projects 
were denied  licence and if so,  the 
number and capacity thereof and the 
reasons therefor;

(c) whether some projects are un­
der consideration ot Government and

if so, the capacity of each; and

(d)  the up-to-date progress made by 
each licensed project?

The Minister of Steel, Mines and 
Metals (Dr. Chenna Reddy); (a) There 
art- two pig iron units which current­
ly hold Letters of Intent for produc­
tion of pig iron at Goa. One is V. S. 
Dempo & Co. Ltd. Panjim, Goa, with 
a  capacity  of 3,  tonnes  per 
annum. The Letters of Intent was 
issued on 13th February, 1964.  The 
other is V. M. Salgaocar E. Irmao Ltd., 
Vas-Co-da-gama, Goa, with a capacity 
of 3,  tonnes per annum.  The 
Letter of intent was issued on 24th 
June, 1964.

fb) The Industries (Development Si 
Regulation) Act was extended to Goa 
in January 1963.  Since then, 8 appli­
cations for industrial licences to pro­
duce pig iron have been rejected. 
The capacity asked for ranged from
3,  to 2,7.  tonnes per year. 
Reasons for rejection were generally 
that the schemes presented had not 
been properly worked or that at any 
particular point of time, there was no 
scope for further creation of capacity.

<c) There are no projects at present 
under consideration of Government for 
any further pig iron capacity at Goa.

(d)   The two parties mentioned in 
part (a) above are to negotiate with 
Heavy   Engineering   Corporation. 
Ranchi, for supply of plant and equip­
ment and have been asked to submit 
their proposals by October 1967.

D.A. to Doubling Section Workers of 
N.E. Rly.

613. Shri Vishwanatha Menon:
Shri P. P. Esthose:
Shri K. M. Abraham:
Shri R. Anirudhan:
Shri Umauath:

Will the Minister of Railways  be 
pleased to state:

(a) whether it is a fact that the
D. A. granted to Central Government 
employees is not being paid to  the




